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(f) Tbe permit conditions including the 
tariff rates are fully brought t0 the notice of 
operators and they are instructed to strictly 
adhere to these conditions as also the tariff 
rates. During the course of checks by the 
enforcement staff of the S.T.A., the permits 
of bus operators found t0 be indulging in any 
malpractice, including charging extra fare for 
luggage are suspended|cancelled. 

Rail  traffic  in  Shahganj-Ballia sector 

486. SHRI BIR BHADRA PRATAP 
SINGH: Will the Minister of TRANSPORT 
be pleased to state: 

(a) whether it is a fact that fne rail 
traffic has increased considerably in the 
Shahganj-Ballia sector in U.P.; 

(b) whether Government propose to 
convert the Shahganj-Ballia Railway line 
from narrow gauge    to broad gauge; and 

(c) if so, what are the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The 
variation in rail traffic on Sha'hganj-Ballia 
Metre Gauge section on North Eastern 
Railway during last five years has been 
ma'ginal. 

(b) and (c) There is no proposal tot taking 
up gauge conversion of Shahganj-Mau Jn. 
and Phephna-Ballia Metre Gauge sections to 
Broad Gauge at present. The Mati Jn.-Indara 
section is already covered in the Varanasi-
Bhatni gauge conversion project, which is in 
progress, A survey for conversion of 
Phephna-Indara Metre Gauge Une is m 
progress to determine its cost  and financial  
viability etc. 

Loans to shipping    companies 

488. SHRI M.S. GURUPADASWAMY. 
Will    the  Minister 0f TRANSPORT    he 
pleased to state: 

(a) whether it  is a fact that  a number of 
shipping    companies which have taken 
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loans from shipping Development Fund 
Committee are facing the prospect of 
closure; 

(b) if so, what is the total amount due 
from six Indian shipping companies 
along with the interest due as on the 31st 
October, 1985; and 

(c) what steps are being taken to pro 
tect the loans given to thesi six com 
panies? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJESH 
PILOT): (a) A number of SDFC loanee 
shipping companies have defaulted in their 
repayments of loans to Shipping 
Development Fund Committee on account of 
financial problems arising out of long world-
wide recession in the shipping industry. 

(b) The total amount outstanding against 
all the SDFC-assisted shipping companies 
along with the interest due on 31-10-1985 is 
given in the statement (See below). 

(c) As the six companies have not been 
specified, it is not possible to give the 
specific steps taken to protect the loans given 
in these six companies. However, steps taken 
to secure the interests of Shipping 
Development Fund Committee include: 

(i) Watching the performance of 
shipping companies through two officials 
appointed by SDFC as Directors on foe 
Board of each SDFC-assisted shipping 
company and bringing to the notice of 
SDFC the defaults committed by the 
company, 

(ii) Decision by sDFC to foreclosure the 
mortgages against the ships of the 
defaulting company after considering the 
totality of circumstances leading to default. 

(iii) Charging a higher rate of interest 0f 
8 percent instead of concessional rate of 
interest (ranging from 3 per cent to 7.5 per 
cent) on loans given by SDFC. 
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